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converting the occasion of the Short
Notice Question into a means of discus-
smg the Kashmir issue.

We shall pmceedto the next business.
@l by

WRI“I"I'EN ANSWEBS TO QUESTIONS
D1srLaced PERSONS IN TRIPURA

-mmnﬁum(a)wmuu
Minister of Rehabilitation be pleased
to state what is the number of dis-
placed persons who have

"(b) What emount has been granted
for the rehabllitatlon of these new dis-
placed persons?

(c) Have new colonies been opened?

(d) If so, how many and how many
people have ‘been accommodated
therein? :

{e) How many .peop' le still remain
to be settled? - j

The Deputy Minister of Eehabilita
tihom  (Sherl ‘J. K: Bhonale): (a}ta ).
Tl"lﬁ MM‘%;” is being ﬂ! Ta{b! atll:d
w U -
House in ue m& £ g

g Iwmnsm!c:rwm

"'.'m Shri P, T. Chacke: Will the
Piime Minister e ploa pleased to stater

(a) whether there are Indian resi-
dents in Kuwait;

“'{b) if ‘so, their number; and '
: .. fc) whether. Government have made
uiry th

any inq eir_conditton,

-4
and iI so, with at result?

The nepnu Minister of External
Affairs (Shri Anil- K. Chanda): (a) and
(b). Yes, there are at present about
1960 Indians in Kuwait.

(c) An Indian Goodwill Mission was
sent to Kuwait in December 1948, with
&pecifie  instructions to investigate,
inter alia, . the condition of Indians
there. The Mission reported ecertain
Erxevanm of g)ie Indian empl g of

the Kuendaﬁ m mny an mm
recomm ong for rédressing them
Appropriate action was taken by the
Government aof India in the matter.
Since October, 1950, a. senior officer af
the Indjan legation, Baghdad, has

paying penndical visits ta Kuwalt
te il'lqui.re into the welfare of the Indian
community there.
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) Five YEAR PLAN
' *495. Prof. Agarwal: !(;) Will the

* Minister of

state whether printed copies of the
final Five Year Plan will be available
to Members of Parliament du.ri.ng the
current Session?

(b) What is the promss ‘of the
Bharat Sewak Samaj securing
co-operation for the working

out of the Five Year Plan?

The Minister of Planning and Irriga-
tion and Power (Shri Nanda): (a) CY-
clostyled copies of -the Repart on the
Five Year Plan will be supplied to
Members of Parliament during the pre-

sent Session. .

(b) The Bharat Sewak Samaj .has
begun to function in several States.

Slm:uum CoaL ror Tosacco CURING

*408. Elrlluhhihhhh.(a) win

the Minister of Productism be pleased

to state whether it is a fact that the

Government of India have received a
lications

number of >

growers - .

(b) Are Government aware that the

;:rm variety of coal is best suited
tobacco-curing?

(c) What steps are being taken by
Government to meet the demands of

the tobacco-growers?

The Minister of Profaftion {[Shri
K. C. Reddy): (8) A represeritation was
received by the Coal Commissioner
from Guntur District Tobacco Grms
and Curers Co-operative Society, Lid.,
Ongole, for the supply of the major
portion of their quota of coal from
Stngannl Collieries.

(b) It would be difficult to say
without examining the sultabi..lty o!
all other coals far tobacco curing.

(c) The current programme provides
for the supply of 84 per cent. of the
gquota from the Singarani Collieries and
the balance West.. Bengal/Bihar
and Talcher Coalfields.

* Housts ror DrspLACED PERSONS IN
- Dmmx

4117, Sh'l Velayndhan:
Minister of lehahﬂlhthl be plmsed
to state::

(a) whether Delhi has got any new
lan for constructing new houses for
g isplaced persons; and

“ i) # so, ~how many houses are
constructlont

]:ilanned for
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The Deputy Minister nehabllilation
(Shri J. K. Bhoasle): (a.) A plan for
the construction of temements, houses
and shops was finalised in consuliation
with the State Government in the be-
ginning of the financial vear 1952-53.

(b) Tenements ao_qo
Houses/flats .. 1110
ToraL 10,000 Units.

ﬁ'oantAmm&rumum

*418. Shri Velayndhan: Wil the
Minister of Commerce and Industry be
pleased to state:

_(a) whether any World Bank -aid is
likely for the steel production expan-
sivu programme of the Government .of
India; and

(b) what happened to the Japanese
and the German l'or setting up
a new steel mill in

2e Mmister of Commerce ali -
dnsfry (8hri T. T. Krishnamachari):
(a) The guestion is hypothetical. I am
unable to hazard an answer.

(b) A proposal has bean ﬁde by a
Jaosanese Industrialist. The proposa!
is being examined.

InviAN-oWNED NEWS Amms

*419. Shri-N. P. Sinha: Will -the
Minister of Information and Breadcast-
inT b~ pleased to state the number of
Indian-owned news agencies in India?

The Minister of Toformation amd
Broadcasting (Dr. Keskar): Unlike
newspapers which are.requireqd to file
a declaration under the Press and Re-
gistration of Books Act. ‘at predent mo
regisiration under the Act is necessary
in the case of news agencies and Gov-
ernment have, therefore. no accurate
iniormation regarding the number of
such news agencies.

PRICES OF CEMENT
*422. Shri Beli Ram Das: (a) Will
the Minister of Commeree and Industry
be pleased to state what are the prices

of ~ement prevailing in Calcutta, i,
Bormhay and Gauhati

(b) Is it a fact that each: s'm of
cement must contam 112 1bs. of
cement? g

.

(¢) If the answer to part (b) above
be in the affirmative,. hw is- it that
or~ bag of eement.in, cantﬂins
o) lbs. of cement only?
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(d) What is the reason for this dis-
parity?

(e) What steps do Government pro-
pose to take to supply cement to Assam
at a uniform rate?

The !\li:!ster ot Commeree and In
a (Shri T. T. lrlsllumarhlrl)
T{a) The fo.r. destlnatwn price of ce-

ment wh,lch the producers are al

to charge at Calcutta, Delhi and Bom-
bay is Rs. 71 per ton plus cost of pack-
At Gauhati, an addition over this
mfce depending - onthe actual freight
incurred in effecting supplies to this
remote station, is allowed. Retail
prices are fixed by the State Govern-
ments l'::ome?rdhm:.h them!é;as:s of the
priaec eable by the producers, after
taking., n?t:g :mount handling and other
inciderital charges.

(b) No Sir. _
(c) and (d). Do not arise.

‘(€) The remoteness of . this State
from any cement factory and the trans-
ort_conditions in the State render it
F possible to make available cement
at a uniform rate throughout the
State.

. DEVELOPMENT or CorTacE INDUSTRIES

*431, Shri Dabhi; Will the Minister
of Commerce and Industry be pleased
to refer to the answer given to my
Starred Question No. 1564 on the ath
July, 1952 regarding ‘priority given to
the development of cottage industries,
and state l.lr exact methods by which

Government have gwm.or contemplate
giving high priority to the followins
cottage industries:

(i) Khadi; (i) Ghani-oil;  (iil)
Paddydthrasm and (iv) hand-grind-
ing r.['a! corn?
| ; nf_(}mmme (Shri

e ): (i) Khadi.

It hag been. decided to set up a “Khadi

‘Board”. This

of Khadi and Village industries,

(ii) Ghani oil.

(a) The ' Indian Central -Oilseeds
Commiitide has been financing schemes

in‘ the various States for the urganiza-
tlion of co-operative societies of village

It hds f3ken s to ularise
&éb eVardha ghanis wlggh upa?um
vement over indigenous ghanis.

(p) Schemes have been  sanctioned
for the grant of interest free loans to
certain State Governments to two
fakhs of rupees for each State for
financing co-operative socu:tles of oil-
men,





